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(Regulation 12 of the Ihnsolvency and Bankruptcy Board of india (Liquidation Process) 
Regulations, 2016) 

PARTICULARS 

For the attention of the Stakeholders Of 

FLOW BANGALORE WATER.JET PRIVATE LIMITED 

Name of corporate debtor 

FORM B 

PUBLIC ANNOUNCEMENT 

registered 

Date of incorporation of corporate debtor 

Authority under which corporate debtor is 
incorporated / 

Corporate ldentity No. / Limited Liability 
ldentification No. of corporate debtor 

Address of the registered office and 
principal office (ifany) of corporate debtor 
Date of closure of Insolvency Resolution 
Process 
Liquidation commencement date of 

corporate debtor 

Address and e-mail of the liquidator, as 
registered with the Board 

Address and e-mail to be used for 

correspondence with the liquidator 

Last date for submission of claims 

DETAILS 

|FLOW BANGALORE WATERJET PRIVATE 

LIMITED 

01/09/2010 
Registrar Of Companies, Bangalore 

Date: 28th August 2025 

Place: Bengaluru 

U31104KA2010FTCOS5032 

|6/12, Primrose Road, Gurappa Avenue, 
Bangalore-560025, Karnataka, India. 

Name and registration number of the 

insolvency professional acting as liquidatorRegn No: IBBI/IPA-002/IP NO0631/2018 

25th August 2025 

25th August 2025 (Order Received on 26th 
|August 2025) 
Name: Srinivas Thatikonda 

2019/ 11886 

Flat No. 006, Nanda Ashirwad Apartments 

No.1, Canara Bank Colony, 2nd Main, Chandra 

Layout, Bengaluru-560 072, Karnataka, India. 
Email:srinivas @srinivasthatikonda.com 

Flat No. 006, Nanda Ashirwad Apartments 

No.1, Canara Bank Colony, 2nd Main, Chandra 

Layout, Bengaluru-560 072, Karnataka, India. 
Email:flowbangaloreibe@gmail.com 

24th September 2025 
(Being the 30th day from the date of the 
|liquidation order) 

Notice is hereby given that the National Company Law Tribunal Bengaluru has ordered the 

commencement of liquidation of the FLOW BANGALORE WATERJET PRIVATE LIMITED on 

25th August 2025 (Order Received on 26th August 2025). 

The stakeholders of FLOW BANGALORE WATERJET PRIVATE LIMITED are hereby called upon to 

submit their claims with proof on or before 24th September 2025, to the liquidator at the address 

mentioned against item No.10. 

The financial creditors shall submit their claims with proof by electronic means only. All other creditors 

may submit the claims with the proof in person, by post or by electronic means. 

Submission of false or misleading proof of claims shall attract penalties. 

BBIIPA-002 
IP-NO0631/ 2018-19/11886/ 

PROF 

SOLVENG 
Srinivas Thatikonda 

Liquidator 
IBB/IPA-002/|P-NO0631/2018-19/11886 

In the matter of FLOW BANGALORE WATERJET PRIVATE LIMITED 
AFA NUMBER: No: AA2/11886/02/061124/202971 | AFA Valid up to 31/12/2025 






